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Quarterly Court Newsletter being launched by His Excellency  the Governor of Sikkim

Monthly Newsletter being launched by Hon’ble Chief Minister of Sikkim



LIGHTING OF THE INAUGURAL LAMP 
DURING THE LAUNCHING CEREMONY

Hon’ble Chief Minister of Sikkim Dr. Pawan Chamling
lighting the Inaugural Lamp

Hon’ble Chief Justice Aftab H. Saikia
lighting the Inaugural Lamp

His Excellency the Governor of Sikkim Shri B.P. Singh
lighting the Inaugural Lamp

Hon’ble Justice A.P. Subba
lighting the Inaugural Lamp
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